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(b) NOt Sir. 

(c) Does not arise. 

[Translation) 

Undertrial Women and Children in' Jails 

4187. SHRIMATI 
Will the minister of 
pleased to state : 

KRISHNA SAHI 
HOME AFFAIRS 

(a) the number of undertrial women 
and minor children jails in various States 
(State-wise) during the period 1982-83 to 
1984··85; and 

(b) t"e number of women and children, 
out of them, who have nobody in their 
families to look after their interest and 
whether Government have made any arrange-
ments to provide legal aid to them ? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
(a) and (b). As 'Prisons' is a State subject, 
the statistics about the undertrial women and 
children in jails in various States and those 
about such of them as have nobody in their 
families to look after their interest not 
compiled on an all-India basis. 

For giving legal aid in Court or 
litigation oriented matters, State Legal Aid 
and Advice Boards have been constituted as 
apex bodies in the States. These Boards 
have set up Legal Aid Committees at the 
District and high Court levels aDd in some 
cases even at Taluka level. Three States 
viz. Bihar. Karnataka and Madhya Pradesh 
have also enacted a legislation on "Legal 
Aid to the Poor." 

As required under section 304 CrPC, 
1973, a few State Governments have already 
fanned rules for giving legal aid in a trial 
before the Court of Sessions as well as before 
Magistrates Where the accused is not repre-
sented by Counselor where he or sl'}e 
does not have. sufficient means to engage a 
lawyer. 

The Legal Aid Lawyers are also 
visiting jails in some of the States. Parti-
cularly in Maharashtra and Tamil Nadu and 
the Union Territory of Delhi for the 
purpose-of int~r-viewing the prisoners and 
finding out from tbem wlletber they need 
legal assistance. 

News Item Captioned '!J(J(J Jhuggies 
. Reduced to Ashes' 

4188. SHRI BALRAM SINGH YADAV: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Governments attention has 
been drawn to a news-item appearing in the 
'Jansatta' dated the 31st March, 1985 under 1 

the caption "Delhi Mein 500 "Jhuggian 
Swaha" (500 Jhuggies reduced to ashes in 
Delhi); and 

(b) if so, the (lumber of persons killed 
in this fire accident and the steps taken by 
Government in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI-
MATI RAM DULARI SINHA) (a) Yes, 
Sir. 

(b) There was no casualty in this fire 
incident. On the fire coming to notice, the 
fire brigade was summoned and the local 
police reached the spot and with the help of 
public evacuated all the inhabitants of the 
jhuggies including most of their belongings to 
safer place!. 18 fire tender~ were employed 
to extinguish the fire. A sum of Rs. 200 
per effected family was disbursed out of 
Prime Minister's Relief Fund. 

[Ell~lish] 

Setting up of Electronics Industries 
in Rura! Areas 

4189. SHRI BALASAHEB VIKHE 
PATIL: Will the PRIME MINISTER be 
pleased to state : 

(a) whether Government are a\vare that 
electronics industries are getting concentrated 
in and around big metropolis of our country; 

(b) whether as a result thereof, the 
benefits of all fiscal concessions go to urban 
population; 

(c) whether some legislation will be 
made to ensure that these industries will be 
taken to rural and backward areas; and 

(d) jf so, Government's thinking in this 
regard. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 




